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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

M.A. No. 77/2023 

In 

Original Application No. 141/2023 

In the matter of: 

  

Sh. Anuj Kansal _.... Applicant 

Versus 

Golden Movement Banquet Hall & Ors ... Respondents 

NDHO:-06.12.2023; 
INDEX 

S.L. No. Particulars Page No. | 
  

1. Action taken report on behalf of the Delhi 
Pollution Control Committee with respect to | - q 
order dated 13.09.2023. 

2. Annexure -1 (Celly ) 

Copy of the noise monitoring reports dated 4- 6 

30.11.2023. 
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3. Annexure -2 T+ ® 
Copy of the order dated 06.10.2023. ft 

4, Annexure -3 
Copy of direction issued by DPCC dated| [-— |o 
17.10.2023. 

5: Annexure -4 
Copy of the action taken report provided by| (!— !Y 
Delhi Police. 

  

          
  

Filed by 

(Satender Kuma.) 
Sr. Environmental Engineer 

Dated: oS 12.2023 

Place:
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

M.A. No. 77/2023 

In 

Original Application No. 141/2023 

In the matter of: 

Sh. Anuj Kansal ... Applicant 

Versus 

Golden Moments Banquet Hall & Ors ...Respondents 

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTION 
CONTROL COMMITTEE WITH RESPECT TO ORDER DATED 
13.09.2023. 

IT IS MOST RESPECTFULLY SHOWETH: 

1. That, this matter was taken up by this Hon‘ble Tribunal on 10.03.2023 and 

pleased to direct Delhi Pollution Control Committee (DPCC), SDM (Karol 

Bagh) and DCP (Central) for compliance to look into the grievances of the 

applicant mainly against noise pollution on activities in Ajmal Khan park at 

East Park Road, Karol Bagh, New Delhi by Raj Tents and Decorators, Raj 

Vatika Banquet Hall and Golden Moments Banquet Halls and remedial 

action taken in accordance with the Tribunal orders in OA No. 519/2016, 

Hardeep Singh & Ors. vs. SDMC & Ors. 

2. That in compliance to the order dated 10.03.2023, DPCC filed the action 

taken report through email on 31.05.2023. 

3. That, this Hon‘ble Tribunal considered the report of DPCC on 13.09.2023 

and pleased to direct DPCC, SDM (Karol Bagh) and DCP (Central) to file 

action taken report in respect of the grievance noted in the order dated 

10.03.2023.
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Q 
4. That, in compliance of the order 13.09.2023 passed by this Hon’ble Green 

Tribunal. DPCC has carried out noise monitoring of all the three mentioned 

sites on 23.11.2023. During the noise monitoring it was observed that: 

A. M/s Raj Vatika Banquet Hall: 

The noise levels during Chadath and bursting of Fire Crackers are 

found to be 90.1 Leq dB(A) which exceeds the prescribed norms as 

per Noise Rules, 2000. 

B. M/s Golden Moments Banquet Hall: 

The noise levels are within permissible limits of commercial area. 

C. M/s Raj Tent and Caterer: 

The noise levels are within permissible limits of commercial area. 

The location of the unit are located in the commercial area’s and as per the 

Noise Rules, 2000, the noise limits in Day time is 65 dB(A) and at Night is 

55 dB(A). Copy of the noise monitoring report dated 23.11.2023 of the 

three alleged sites are enclosed herewith as ANNEXURE-1 (Colly). 

5. That, DPCC has issued a direction under section 31 (A) of the Air Act-1981 

thereby imposing complete ban on bursting of all kinds of firecrackers till 

01.01.2024. Copy of the direction dated 06.10.2023 is enclosed herewith as 

ANNEXURE-2. 

6. That, DPCC issued direction dated 17.10.2023 u/s 5 of Environmental 

(Protection) Act, 1986, regarding Implementation of Noise Rules, 2000 to 

DM(Central), DCP(Daryaganj), SDM(Karol Bagh) to take necessary action 

against the aforesaid Banquet Halls/Tent House in compliance of Noise 

Rules, 2000. Copy of the direction dated 17.10.2023 is enclosed herewith as 

ANNEXURE-3. 

7. That, Delhi police has submitted action taken report dated 01.12.2023 

which is being reproduced as follows:- 

e A person namely Pawan Sonkar S/o Girish Sonkar R/o 66, Ram 

Vatika Colony, Bareilly, UP was bursting firecrackers in his 

ann) cousin marriage in front of T.T office, 878, East Park Road, Karol 
yy
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Bagh. Action U/S 286/188 IPC vide FIR No. 965/2023 dated 

23.11.2023 was taken against Pawan Sonkar S/o Girish Sonkar. 

e Action U/S 66 DP Act on 08.10.2022 and on 04.02.2023 U/S 

32/113 DP Act vide DD No. 10A taken against Raj Vatika, Ajmal 

Khan Road, Karol Bagh, Delhi. 

e Keeping in view of above-mentioned enquiry and circumstances 

time to time action against violation is being carried out. 

e Beat staff directed to keep close watch against violation of noise 

pollution. 

Copy of the action taken report received from Delhi Police is enclosed 

herewith as ANNEXURE-4. 

. It is therefore requested to this Hon’ble Tribunal that the present status 

report may kindly be taken on record. 

\N 
(Satevder Kumar) 

Sr. Environmental Engineer 

Delhi 

Dated Fy. 12.2023
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Hon eyenten | (doll 
File No. DPCC/CMC-VII/NGTOA141/2023/MA77/2023/ (Computer No. 179310} 023 

   

  

  

MC 7 DPCC 

SS a AT POLLUTION CONTROL COMMITTEE als, Liv k. 
2k eNGemaent of NUCT. of Delhi) 4th & Sth Floor. ISBT Building ~e sn 
~ Adeg MBSMOTE Gare. Dani 110008 ae 

: NASH tts at tipster we xipoowrmans.oieint 

Date:- Zo]! | 2022 Result No-Ni23-24/26 | 1914 
Mis. A Wedding Tent Erected by Raj Tent and Caterer 
in Ajmal Khan Park, 
Karol Bagh 

New Delhi-5. 

' Name & Adidress of the Ung 

> Dare of Mhominating 2392023 
- oe 

> Time af Monisoring 21205 Hrs 

  

i a 

SNe Location Noise Level | Remarks : 

67.7 DJ. System Non-operational. “   t Noise Level at front side of the . 

  

  

SaaS im Leg as tAd 

z Ammen: Noise Level a front side of the | 68.7 D.J. System Operational 
anit im Leg dB yA)     Ambien? Noise Level at rear side of the 6352 D.J. System Non-operationai 
uni in Leg €BYA) 
Ambient Noise Level = rear side of the 

umm im Leg dBA) 
66.3 | DJ. System Operational 

Nore: 

» The premises is used as Banquet Hall. 

The unit hes Two Loud Speakers of 600 Warts each, connected with Amplifiers of 2500 Watts. 

7 Noise Monitoring was conducted in compliance of Hon ble NGT Order dated 13.09.2023 ix 

MLA. Ne.77 2023 and in OLA. Na. 1412023. in presence of officials of SDM Karol Bagh. Delh' 

Poiice. DPOC and Representative of the unit, by DPCC Air Lab. 

» The Ambject Air Quality Standards in Respect of Noise as mentioned in The Environmeni 

(Protection: Rules. 1986 Schedule IN is land use based and so assessment of ambient Noise 

Level shal! be done, keeping in view the land use of the area. 
rot 
os | ‘ 

Aj Ll o-\hayors 
Incharge Air Lab A.E.E 

Dr. Nandita Moitra 

6 
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File No. DPCC7cM ‘ C-VIINGTO 1387120/2023/CMC A141/2023/MA7 7 DPCC ’/2023/ (Computer No. 179310) 

. st aaa 

« dpcc DELHI PQ i ye y PRS edt " LLUTION CONTROL COMMITTEE : Pe re a ae (Government of N.C. of Det LiF E whey Kaan . hi} 4th & Sth Flor, ISHT Building Ds ectvte te CU (Visit 6 ntimere Gate, Delhi 110006 Ww testy tes 
_ (ps:/weww.dlpecoomms.nic.ind 

Noise Monitoring Report 

Result No-N/23-24/25 [1912 Date:- Zo] 1112022 

1. Name & Address of the Unit > Ms. Raj Vatika Banquet Hall 

Ajmal Khan Park, Karol Bagh 
New Dethi-16. 

2. Date of Monitoring : 23/11/2023 

3. Time of Monitoring : 20:10 Hrs 

RESULT 

'SNo | Location Noise Level Remarks 

| | Ambient Noise Level at front side of the 72.4 D.J. System Non-operational. 
(During monitoring Vehicular | | unit in Leq dB (A) 

| movement was observed) 
D.J. System Operational   to

 | Ambient Noise Level at front side of the 74.1 
‘unit in Leq dB (A) (During monitoring Vehicular 

movement was observed) 

DJ. System Non-operational 
(During monitoring Vehicular 

movement was observed) 

4 Ambient Noise Level at right side of the 76.9 D.J. System Operational 
(During monitoring Vehicular unit in Leq dB (A) 

movement was observed) 

5, Ambient Noise Level near Raj Vatika 90.1 During Chadth Band Baja and 
Banquet Hall in Leg dB (A) bursting of Fire Crackers were 

observed 

  wl] | Ambient Noise Level at right side of the 74,7 
| unit in Leq dB (A)   

i 
} 

oe 
  

            
  Note: 

The premises is used as Banquet Hall. , 

» The unit has Four Loud Speakers 600 watts each connected with Amplifiers 3000 watts in the 

y
 

premises. 

» Noise Monitoring was conducted in compliance of Hon'ble NGT Order dated 13.09.2023 in 
M.A. No.77/2023 and in O.A. No. 141/2023, in presence of officials of SDM Karol Bagh, Delhi 
Police, DPCC and Representative of the unit, by DPCC Air Lab. 

» The Ambient Air Quality Standards in Respect of Noise as mentioned in The Environment 
(Protection) Rules, 1986 Schedule Ill is land use based and so assessment of ambient Noise 
Level shall be done, keeping in view the land use of the area. 

Min viswal | 
Incharge Air Lab A.E.E 

Dr. Nandita Moitra 
Scientist 'D' 
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see, DELHI pop, - ik 
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“aay (Gov ernment of N.CVT, f COMMI TTEE y j ANP. wy Kishen it ath & Sth Floor, ISBT Building + LiF E iP (Visit ue at eee’ Sates Delhi 110006 wy kifestye tor 
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Result No-N/23-24/24 
— leanne V2, Date:- 20 [1112022 

1. Name & oss of : & Address of the Unit : Més. Golden Moments Banquet Hall 
Ajmal Khan Park, Karol Bagh 
New Delhi-16. S 

2. Date of Monitoring 23/11/2023 

3. Time of Monitoring : 20:10 Hrs 

RESULT 

S.No | Location Noise Level Remarks 

I Ambient Noise Level at front side of the TT D.J. System Non-operational. 
unit in Leq dB (A) (During monitoring Vehicular 

movement was observed) 

2 Ambient Noise Level at front side of the 78.5 D.J, System Operational 
unit in Leq dB (A) (During monitoring Vehicular 

movement was observed) 
3 Ambient Noise Level at rear side of the 59.4 D.J. System Non-operational 

unit in Leq dB (A) 

4 Ambient Noise Level at rear side of the 60.3 D.J. System Operational 
unit in Leg dB (A)         
  Note: 

>» The premises is used as Banquet Hall. 

> The unit has Four Loud Speakers (Two of 1200 watts and Two of 900 Wats) connected with 

one Amplifiers of 4000 Watts as reported, in the premises. 
» Noise Monitoring was conducted in compliance of Hon'ble NGT Order dated 13.09.2023 in 

M.A. No.77/2023. and in O.A. No. 141/2023, in presence of officials of SDM Karol Bagh, Delhi 

Police, DPCC and Representative of the unit, by DPCC Air Lab. 

>» The Ambient Air Quality Standards in Respect of Noise as mentioned in The Environment 

(Protection) Rules, 1986 Schedule III is land use based and so assessment of ambient Noise 

Level shall be done, keeping in view the land use of the area. 

N Mls ~) rand 

Incharge Air Lab A.E.E 

Dr, Nandita Moitra 
Scientist ‘D’ 
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By Email 

DPCe DELHI POLLUTION CONTROL COMMITTEE wy, LiFE 

== _:=—SCDiEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI) iW LIFE 
hay 5 FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-6 Nb Esvronment 
NW . . 

F. No. DPCC/(1 0)(1 0)(39)/ leg-2020/9 22 Dated: 06/10/23 

Subject:- Directions u/s 31 (A) of Air (Prevention and Control of Pollution) Act, 
1981, read with Rule 20 (A) (6) of the Air (Prevention and Control of Pollution) 
(Union Territories) Rules, 1983, to ban manufacturing, storage, sale (including 
delivery through online Marketing platforms) and bursting of all kinds of 
firecrackers in NCT of Delhi. 

Whereas, the Government of NCT of Delhi, decided to impose Complete Ban 
on manufacturing, storage, selling (including delivery through online marketing platforms) 
on all kind of firecrackers and bursting thereof upto 01.01.2024 in the territory of NCT of 
Delhi. 

And whereas, the said decision was challenged before the Hon'ble Supreme 
Court in WP (C) No 869/2022 and matter is till subjudice. 

Now, therefore, in view of the above and in exercise of the powers conferred 
under Section 31(A) of Air (Prevention and Control of Pollution) Act, 1981, read with Rule 
20 (A) (6) of the Air (Prevention and Control of Pollution) (Union Territories) Rules, 1983, 
and keeping in view the need in public interest to curb high air pollution in Delhi, Delhi 
Pollution Control Committee hereby directs as under: 

"There will be a ‘Complete Ban' on all kinds of firecrackers on 
manufacturing, storage, selling (including delivery through online marketing 
platforms) and bursting of all kinds of firecrackers upto 01.01.2024 in the territory * 
of NCT of Delhi." 

Delhi Police is directed to implement the aforesaid directions. Daily action taken 
reports are required to be submitted to Delhi Pollution Control Committee on email ID: 
msdpec@nic.in. 

\A 
(Dr. K.S. JayaChandran) 

Member Secretary 
To, 

The Commissioner of Police, Jai Singh Road, near Bangla Sahib Gurdwara, 
New Delhi-110001. 

CamSca 
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Copy to: 

1. 

5. 

6. 

Divisional Commissioner, Govt. of NCT of Delhi, 5 Shamnath Marg, Delhi- 

110054, 

The Vice Chairman (DDA), Delhi, Development Authority, Vikas Sadan, 
I.N.A., New Delhi-110023. 
The Commissioner, Municipal Corporation of Delhi, 4'" floor, Dr. SPM, Civic 
Centre, Minto Road, Delhi-110002. 

The Secretary, New Delhi Municipal Council, 3rd floor, Palika Kendra, 

Parliament Street, New Delhi-110001. 
The Chief Executive Officer, Delhi Cantonment Board, Sadar Bazar, Delhi 

Cantt., Delhi-110010, 

All District Magistrates, Govt. of NCT of Dethi. 

Copy for kind information to: 
1. 

o
S
 

B
E
 

Principal Secretary to Hon'ble Lieutenant Governor, GNCTD 

Addl. Secretary to Hon'ble Chief Minister, GNCTD 

Secretary to Hon'ble Minister (E&F), GNCTD 

Staff Officer to Chief Secretary, GNCTD 

PPS to Chairman, DPCC 

PPS to Pr. Secretary (Environment and Forest), GNCTD 

\y 
(Dr, K.S. Jayachandran) 

Member Secretary

32



° @ 
» 

File No. DPCC/CMC-VII/NGTOA141/2023/MA77/2023/ (CompuiterteNoT W931; 

  

1387120/2023/EMC 7_DPCC on penis By Speed Post'Special Messenger Bree ELH POLLUTION CONTROL COMMITTEE tee >= DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHD Sy’ LiFE ees STH FLOOR, ISBT BUILDING, KASHMERE GATE. DELHE-110006 | WZ, 
FNo DPCOGIC aT Visit us at bite. dpes dethyzot nie. in * 
No. © sy <Y: ot ett a serene seach beetle niche enstenn meni auld CMC-VIUNGT OAHU 209 F-20 Dated: [2-jo 2S 

To, 

1. The District Magistrate (Central), Ann Cr Yat 3 
14. Darvagani, 

ee Delhi ~ 1 lope? 

= The Deputy Comnussioner of Police, 
Darvagan}. Old Delhi, 

Dethi- 110006 

3. The SDM (Karel Bagh), 

Flatted Factory Complex, Jhandewalan, 

Delhi 110008 

Sub: - Hon*ble NGT order dated 13.09.2023 in M.A. No. 77/2023 in O.A. No. 141/2023 in the matter 
of titled “Anuj Kansal vs Golden Moments Banquets Hall & Ors.”   

Refi- Directions ws 5 of Environment (Protection) Act, 1986, as amended to date regarding 
Implementation of Noise Rules, 2000 

Sir Madam. 

Please recall Hon'ble NGT order dated 10.03.2023 in matter of “Anuj Kansal Vs Golden Banquets Hall 
& Ors” (Copy enclosed) wherein allegations were made regarding severe Noise Pollution (Bursting of 
loud crackers, Loud wedding Band, Loud DJ Music band etc.) on East Park Road, Karol Bagh, Delhi - 
110005 by 

A wedding tent erected in Ajmal Khan Park operated by Raj Tents and Decorators. 
Raj Vatika Banquet Hall 
Golden Moments Banquet Hall w

h
o
 

In this regard, Directions u/s 5 of Environment (Protection) Act, 1986 dated 04.05.2023 (Copy enclosed) 
was issued which may be reproduced as:- 

1, You shall take necessary/appropriate action against the aforesaid Banguet Halls Tent House in 
compliance of Noise Rules, 2000 and submit the Compliance Report to this office within 30 days 
Jrom date of issue of this Direction. 

As per DPCC record, Raj Vatika Banquet Hall and Golden Moments Banquet Hall are having valid 
Consent to Operate which is valid till 21.12.2026 and 29.06.2026 respectively. 

The Hon"ble NGT reopened the matter vide its order dated 13.09.2023 in M.A. No. 77/2023 in O.A. No. 
141/2023 in the matter of titled “Anuj Kansal vs Golden Moments Banquets Hall & Ors.” (Copy 
enclosed) which may be reproduced as below:- 

4. A perusal of the report reveals that the direction issued by the Tribunal have not been complied with 
by the competent authorities in true letter and spirit and only paper compliances have been done. The 
Action Taken Report has not been substantiated with data on noise levels monitored and notices issued 
to Barat Ghars in guestion and others. 

5. Hence, we call for Action Taken Reports from Member Secretary, DPCC, SDM Karol Bagh, and 
DCP Central, Karol Bagh, New Dethi in vespect of the grievance noted in the order dated 10.03.2023. 
The said report be submitted within 8 weeky........ 

6. List the matter on 06.12.2023" 

| 1 
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0. DPCC/CMC-VII/NGTOA141/2023/MA77/2023/ (Computer No. 17 1387120/2 ac 7 DPCC 
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gsion of action taken report Whicl ge, 
garding non subm! report to this office on 

ted to submit the compliance 

ghly appreciated as report 

<a . ern re 

the Hon'ble NUT has shown a scious son! ues . oad yyy > re f 

still awaited from you. Therefore a iil . hi 

upent basis, Timely action in this regare 

Se
 

Lick As abase 

Satehdér Kumar 
SEE, CMC-VII 

Copy for information to: 

Ihe Divisional Commissioner, 5 Sham Nath Marg, Delhi ~ 110054 - 11000! 

The Commissioner of Delhi Police, Police Headquarters, Jai Singh Road, al 

Ve Legal Cell, DPCC, Sth oor, ISBT Building, Kashmere Gate, Delhi-110006 w
t
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File No. BCC/CMC-VII/NGTOA141/2023/MA77/2023/ (Computer No. 175: 1387124/2023/CM@ 7 DPCC 

f dn neouvee te 

  

(Se
 ¥ x 

¥ 

Z FIRST INFORMATION REPORT 
f (Under Section 154 Cr.P.C) 

Cnet 154 2 aRest afar & ea > 

L.Bistrict (rem: cee P.S.CrM: D.B.G.ROAD Year(ad): 2023 FIR Noung. fed):0965 Date; 23/11/29: 

2. Act(s) caffra ): Section(s)@ned): 

- IPC 1860 286/188 

3. Occurrence of Offence (arqere Gt wey: 

(a Day(fza): THURSDAY Date From(feata a): 23/11/2023 Date To(ata ae): 23/11/2023 . 
Time Period (ana - Time From (aa @}: 21:45 hrs Time To (aya HH): «== 21:45 hrs 

(6 information received at PS.arm agi yar we gs Date(eatay: 23/21/2023 Time 23:48 hi 
(c)General Diary Reference @hnemntar Entry No{uiai® 088A Date/Time 23/11/2024 

4. Type of Information (qeuat ait Written 

5. Place of Occurrence (aeareom ): c 

{a} Direction and Bistance from P.S (ara i afte == NORTH-EAST, 01 Kmis) Beat No(ete #.) : 06 
(o) Address(aai): JIN FRONT OF TT OFFICE 878 EAST PARK ROAD KAROL BAGH, DELHI 

{c) In case, Outside the limit of the Police Station (aft apn dha ® aver 8 ): 

Name of P.S(errit et ann: District en): 
6. Complainant / informant (ifenreal genet ): 

ia Name(aTm): HC (Head Constable) MUKESH KUMAR ,PIS No.28012267 Belt No.491/C 

(b Date /Year of Birth (au fA = «2407/1982 Nationality (état): INDIA 

ic}Passport No.caraaié a): Date of Issue (art) aca at tafe Place of issue (ret we? & 

{2d Occupation POLICE OFFICER 

fe Address(wat): NO. 491/C, D.8.G. ROAD, CENTRAL, DELHI, INDIA, 8588817715, 

7. Details of Known/Suspect/Unknown accused with full particulars(attach separate sheet if necessary)(ata/ afere , arate 

ait yt Ferenc wiger aohy 
~ PAWAN SONKAR (5/0) GIRISH KUMAR SONKAR 

(R/O) H. NO 66 RAM VATIKA, BAREILLY, UTTAR PRADESH, INDIA 

8. Reason for delay in reporting by the complainant/informant (Qanacnal / gerarnat grr fold 28S ea wat 

NO DELAY 3 

9. Particulars of the properties stolen/invelved (attach separate sheet if necessary): 

SiLNo, (Ga) Property Type(Description) Est. Value(Rs.)Qqey (@ A) 

1 EXPLOSIVES(SOME FIREWORKES CRACKETS ) -   
i
t
l
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File No. DPCC/CMC-VII/NGTOA141/2023/MA77/2023/ (Computer No 

1387124/2023/CMC 7 DPCC 

District CENTRAL @ELMy P.S:  U.B.G. ROAD Year: 2923 FIR No: 9985 Date: 23na4qi)|. * 

10 Total value of property stolen (a ge arate wr Her ai 

li inquest Report / U.D. Case No., if any (ey afar Pee / Sh ware a, afd aig 

12 F.LR, Contents (attach separate sheet, if required)(rem quart Pelé we): | 

afar Duty Officer age aTaT DBG Road, Delhi Paar sa were & fi wa HC aa erst HC Pradeoh: 
1891/C aed checking DPCC staff Harsit JEE & ener at Serer wet F Age I we aaa aela Oy 1 
ast Ha HC ma eHeet ker East Park Road in front of TT Office 878 East park Road Karol Baqh 
Delhi & ant age agi oc Us gree Breen ara var are aftarrr Pawan Sonkar S/o Girish Kuma: | | 
Sonkar R/o H. No 66 Ram Vatika Colony Bareilly UP Age 34 Yrs M. No 8307770006 Haye 3 
ot MSH UF Stee wera wet [ey er tee agi coal 3k 1: 
Ry fg wer & were arena wth gt ust a raat Tee Toa oe Teeter Al At arse AL he 
we qrel armor ar urs BB ae ana & BareillyUP @ ait ug vera 4 Bareilly UP ama a) 
Fates senate Fe STS Bet G Il SPAT HC A AAA Pawan Sonkap $/0 

Girish Kumar Sonkar & atigt ar wens Bat Uecall tenes Ul A aeraer were ge vee ze 1. 
CHIDAMBARAM, O1MISSLE DESI, CROCODLLE PARK BRAND, CHIDHAMBARAM FIREWOKRS | | 
FACTORY SIVAKAS! Wa Terar a 2. et tte VADIVED ROT) LTD, fet wedes 3 ore op 
a ot aemey vera at set oral og A set wee Bee ae o cae Gera al un ake in ws A Tend 
qarne Ulett at athe mara 8 arent Het sott MK. At 2 -elcec eh ae oe aon Une h a 

Wet are aes seaaret Faret HC Pradeep No 1891/C si Tel Gt HAS Pawan Sonkar $/o Gin |. 
Kumar Sonkar R/o H. No 66 Ram Vatika Colony BareillyUP Age 34 Yrs M. No 8307770. a 
of the driection’s dated 06.10.2023 isssued by Delhi Polluction conrol committee vide ¢. | 
DPCC/(10)(10)(39)-Leg 2020/922 Dtated 06.10.2023 @ Diary No. 1251-1265 /ACP Pahargal. 

  

  

   
   

   

    

    

   
   

      

  

  

Dt. 10.10.2023 % andar at geet Heh o SO ore uere waa Ecere WPT U/s 286/188 IPC at nay 9 
fetter aan nis prea aext HC Pradeep No 1891/C ararer aTaT F Ho ext eRieer meds ater 3 ru 
@ Scent Ot set Aa HC Heres oreeRTar Bl ate a am AHa—- 23/11/2023 at 09.45 PM, arr age jin 
Hip of TT Office 878 East park Road Karol Bagh Delhi athe ae trrnit agate 23/11/2023 bt 
PM Sd HC Mukesh Kumar, 491/C, PS DBG Road, Delhi Dt 23.11.2023 yfra wrfeng) ant ary [te 
vera feif@at HC Mukesh 491/C ere aement aot eel Be fa a DO at HC Pradeep 1891/C grr 
DO/Room & wa gel vers aI MF UE FIR No. 965/23 U/S 286/188 IPC at asi CCTNS fear ma 4 
CCTNS Operator ert CCTNS & Feed aera wa Copy conpeetee FIR @ Steet Were gees Fe: 
Pradeep 1891/C @RTHC Mukesh 491/C & ura fsrars ar eet 8 aT aE ee 1 

glare seat SHO alge Ht sae WA By/DO 

13 Action TakenSince the above information reveals commission of offence(s) u/s as mentioned at item No. 2: 

chcma wrfardh: of sates arerarh @ war aera y Re Rea nar sere ae .2.9 seats erat B age 2): 

(DRegistered the case and took up the oe Ca) 

(open est Rawr trar aie aria & ere Ferat 

(ii)Directed (Name of the .0.)(G@ia after? art ant MUKESH ~=KUMAR Rank (a): 
HC {HEAD CONSTABLE)» 

Nota.): 28012267 to take up the investigation (@l atu arya wa 8 at & fg Pega fear ae) OF 

(iii Refused investigation due to(atts % OR (% rem gan Rear an 

(iv) Transferred to P.S(name)(aran: Districe(iten): 

on point of jurisdiction (at darker  wreu geriatea) 

F.LR read over to the complainant/informant,admitted to be correctly recorded and a copy given to the 

free of cost; (fmramaHat / qerraaft at oraiteht we axe qa nef, wel ast ge arr ale a ait Ages fereracaal at Ares   
R.O.A.C(ar. aah): 

3 
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f 
if 

& 

yf District CENTRAL ELEY; PS  D.8.G. ROAD Year: 2023 FIR No: 9985 Date: 23/11/89 

- 
| J 

vf 
ff 

¥ 14 Signature / Thumb linpression Signature of Officer 
of the Complainant / informant 
(Rrarsaenat / qaarnal & gerare / aitpes ar Pre): Name(4TaySHARANVEER SINGH 

Rank (Wa): St GUB“INSPECTOR) 

No): 28862302 

15 Bate and Time of despatch to the court: 
(arerea F ttuor At eater six a): 

4 
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}87124/2023/CMC ~ DPCC 

wt GENERAL DIARY 
e District : CENTRAL (DELHD PS./Section:D.B.G. ROAD GD No. 0010A 

Jf Date: 04/02/2023 Time: 02:57:03 
, 

# Entry Made For : 
Rank / Name / PIS No. of Police 

‘ Officer : 

r
e
e
 

      @ a 

File No. DPCC/CMC-VII/NGTOA141/2023/MA77/2023/.<CompUtet NOs olf a3h 

/ 
os 

3 

ASSISTANT SUB-INSPECTOR / ADESH KUMAR SHARMA/ 28910307 

GD Type(s): Arrival , Information , Preventive Action , Arrest/Apprehension/Bound gee 
down in Preventive Action , Property Seizure , Property Deposited in 
Malkhana 

GD Subject: Arrival, Information, proceeding Preventive Action U/s 
32/113 DP Act, Arrest/Apprehension/Bound down in 
Preventive Action, Property Seizure, Property 
Deposited in Malkhana 

Agt & 
Section: 

SrNo. Act Section 

l- DELHI POLICE ACT 1978 32/413 

GD Brief : 

aH We eof 8 ff 44 ASI 4a BHI CT Raja Ram No. 1588/C a@ avarrad PCR Call DD No 

2A @ Ri ster gaemy wife ent ara Ea aot # BH ay ASI @ DD NO 2A far O84 ASI 4a 
até CT Raja Ram No. 1588/C ara ake Ajmal Kha Park, Karol Bagh, Delhiveai oe 
DY) ase gen Petr oi a ASI 4 er fe oH qe fiwer aM var ae Yeas Ashawani S/o 
Bhagat Ram R/o H No. 2292, Bagchi Raghunath, Sadar Bazar, Delhi Age 35 year 
Te Wal Git Mixerel yee O Se Hart 8 DJ sor ver en wt quest gave eR wa 10 PM & are Dy 
eae AFH SUPERME COURT @ fen feet an vetes exe see U/s 32/113 DP Act oT 
fer 3 ay ter ae 8 es Mixer colour Blue few 4 BM 4 MG82CXfeen gar eT at awa oe 
ear Gere 4 fea ear @ aifeer arenarat fear tar a= Ashawani S/o Bhagat Ram oak at 
reel ATT OR apes Wide fee maT o ate AY arta S arama qerepe cafe far wer a Bee oats 
WARE He Us 32/113 DP Act Yer serena fear aR aay Bea UTI SHO Bes S eae 

We gaa Sot Heyer a we By Self 

NOTE: COMPUTER COPY 

Signature 
ASSISTANT SUB-INSPECTOR / ADESH KUMAR 

SHARMA/289 10307 
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